$~42
*  IN THE HIGH COURT OF DELHI AT NEW DELHI
+  CS(OS) 4/2020 & IA No.178/2020

ANITAMUNJAL . Plaintiff
Through:  Mr. Ajay Dabas, Advocate.

Versus
VIBHUTI JAUHARI & ORS. ... Defendants
Through:  Mr. Himanshu Goel, Advocate for D-
1.
CORAM:
HON'BLE MR. JUSTICE AMIT BANSAL
ORDER
% 14.03.2022

1. An adjournment is sought on behalf of the counsel for the defendant
no.l.
2. List before the Joint Registrar on 19" April, 2022 for completion of

service on the remaining defendants.

AMIT BANSAL, J
MARCH 14, 2022
ak
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